
Notice 

 Learned Counsel for the parties may please note that the 
following cases pertaining to NIC and NIA will be taken up 
in the Permanent Lok Adalat on 27.01.2016 in the High 
Court, Allahabad at 3:00 P.M. 

Court No. 37     At 3:00 P.M.         NIC & NIA 

S.N. F.A.F.O. 
NO. 

Parties  Name Appellant Respondent 

1.  2601/2012 National Insurance Company Ltd. Vs  Km. Bakul 
Zaidi and others 

M.K. Nigam S.D. Ojha 

2.  3146/2012 National Insurance Company Ltd. Vs  Smt. Urmila 
and others 

Komal Mehrotra ---------- 

3.  1860/2013 National Insurance Company Ltd. Vs  Smt. Prem 
Lata and others 

V.C. Dixit -------- 

4.  294/2014 National Insurance Company Ltd. Vs Shivdhani 
Nishad and others 

K.S. Amisht B. Lal  

5.  769/2014 National Insurance Company Ltd. Vs  Mehruddin 
and others 

A.C. Nigam  ---------- 

6.  1055/2015 National Insurance Company Ltd. Vs. Sarla Devi 
and others 

Rakesh Bagg --------- 

7.  1029/2010 National Insurance Company Ltd. Vs  Mahesh and 
others 

Ajay Singh A. K. Singh, 
Smt. P. Singh 

8.  1370/2010 National Insurance Company Ltd. Vs  Smt. 
Handrawati and others 

Komal Mehrotra V.C. Dixit 

9.  1483/2010 National Insurance Company Ltd. Vs  Smt. Indra 
Devi and others 

A.C. Nigam ----------- 

10.  942/2012 National Insurance Company Ltd. Vs  Bechey Lal 
and others 

A.C. Nigam --------- 

11.  (1157)/201
2 

National Insurance Company Ltd. Vs  Mumtaz and 
others 

P.K. Sinha ------- 

12.  1323/2012 National Insurance Company Ltd. Vs Anand 
Kumar and others 

Vinay Khare ---------- 

13.  1385/2012 National Insurance Company Ltd. Vs  Govind Das 
and others 

A.C. Nigam Bhartendu 
Pathak 

14.  1509/2012 National Insurance Company Ltd. Vs  Deepak and 
another 

Komal Mehrotra Manoj 
Srivastava 

15.  2494/2012 National Insurance Company Ltd. Vs Smt. Kishuni 
Devi and others 

Manish Kumar 
Nigam 

-------- 

16.  1482/2006 National Insurance Co. Ltd. Vs. Mahaveer Singh 
and others 

K.S. Amisht K.B. Dixit 



17.  2102/2006 National Insurance Company Ltd. Vs Ahmad Raza 
and others 

Ajay Singh ------ 

18.  1905/2007 National Insurance Company Ltd. Vs. Jagveer 
Singh others 

S.K. Mehrotra P.S. Pundir 

19.  2328/2007 National Insurance Company Ltd. Vs. Ram Kishan 
and others 

V.A. Ansari ---------- 

20.  3007/2007 National Insurance Co. Ltd. Vs.  Smt. Anita and 
others 

K.S. Amisht  

21.  3015/2007 National Insurance Company Ltd. Vs. Kaneez and 
others 

Radhey Shyam S.D. Ojha 

22.  3664/2007 National Insurance Co. Ltd. Vs. Satish Kumar 
Singh Tomar and others 

A.K. Singh -------- 

23.  3615/2008 National Insurance Company Ltd. Vs  Pradeep 
Jainisindhani and another 

Arvind Kumar Kripa Shanker 
Mishra 

24.  3742/2007 National Insurance Company Ltd. Vs  Kaneez and 
others 

Arvind Kumar ------- 

25.  708/2004 National Insurance Company Ltd. Vs  Naseem and 
others 

Anand Kumar 
Sinha 

Nigamendra 
Shukla 

26.  1994/2004 The New India Assurance Company Vs Smt. Pan 
Mati Devi and others 

A.K. Shukla Vashistha 
Tiwari 

27.  1879/2002 The New India Assurance Company Vs Ram 
Prakash Dubey and others 

Rajeev Chaddha A.L. Jaiswal 

28.  691/2002 The New India Assurance Company Vs Vipul B. 
Parikh and others 

S.K. Mehrotra M.K. Shukla 

29.  1156/2003 
 

The New India Assurance Company Vs Smt. 
Bhagiya and others 

Rakesh Bahadur A.K.Singh 

30.  232/2003 
 

The New India Assurance Company Vs Kaushlya 
Devi and others 

Amresh Sinha Satish Kumar 

31.  165/2006 Arun Kumar Dwivedi and Another Vs Sri Bharat 
Bhusan & Another 

Arun Kumar 
Mishra 

Saurabh 
Srivastava 

32.  2086/2005 The New India Assurance Co. Ltd. Vs Meera 
Rastogi and Another 

Ashok Kumar 
Srivastava 

----- 

33.  1935/2007 The New India Assurance Co. Ltd. Vs Smt. Gayatri 
Prasad and Others 

S.K. Mehrotra ---------- 

34.  541/2004 The New India Assurance Co. Ltd. Vs Smt. Mamta 
Gupta and Others 

Shri Amit Singh --------- 

35.  869/2009 The New India Assurance Co. Ltd. Vs Smt. Guddi 
Devi and Others 

Satish Chaturvedi -------- 

36.  2467/2007 The New India Assurance Co. Ltd. Vs Niraj Kumar 
Singh & Others 

Ramesh Singh ------- 

37.  1960/2006 The New India Assurance Co. Ltd. Vs Smt. 
Tashmiri Devi& Others 

Anupam Shukla K.P. Pandey  

38.  1169/ 2011 New India Assurance Company Ltd. Vs Smt. 
Dilwari and others 

S.K. 
Mehrotra 

Nripendra 
Mishra   

39.  131 /2007 
 

New India Assurance Company Ltd. Vs Smt. 
Manju Devi and others  

Amit Singh Raj Singh   

40.  3273 /2011 New India Assurance Company Ltd. Vs 
ChiraunjiLal and others 

Saurabh 
Srivastava 

Ajay Maurya 

41.  3278 /2011 
 

New India Assurance Company Ltd. Vs Anupam 
Kumar and others 
 

Arvind Kumar Aakash 
Mishra   



42.  2497/ 2008 National Insurance Company Ltd Vs Balvir singh 
and others  

Amit Manohar Anupam 
Shukla 

43.  3019 /2010 New India Assurance Company Ltd. Vs 
Raghunandan Singh and others 

Amresh Sinha R.P. Shukla 

44.  84/ 2008 
 

New India Assurance Company Ltd. Vs Smt. 
Sunita and others 

Saral Srivastava S.K. Pandey 

45.  817 /2004 New India Assurance Company Ltd. Vs Smt. Nishi 
Agrawal and others  

V.C.Dixit A.K.Tiwari 

46.  2588 /2009 New India Assurance Company Ltd. Vs Sri Ganga 
Ram and others 

V.C. Dixit A.L. Gupta 

47.  1475/ 2004 New India Assurance Company Ltd. Vs Smt. 
Jagwati and others 

Saurabh 
Srivastava 

A.K. Singh 

48.  1889 /2011 
 

New India Assurance Company Ltd. Vs Rakesh 
Kumar Teotia and others 

S.C. Srivastava A.K.Singh 

49.  2390/ 2005 
 

New India Assurance Company Ltd.Vs Smt. Kunti 
Singh and others 

Vinay Khare A.K. Yadav 

50.  2385 /2005 New India Assurance Company Ltd. Vs Smt. Tatra 
Devi and others  

A.K. Srivastava Mohd. Nausad 
Siddqui 

51.  (1807)/201
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Ashok Kumar Yadav Vs ICICI Lombard Motar 
Insurance Company and another 

Dheeraj Kumar 
Yadav 

--------- 

 

                Sd/- 
        (Mayank Kumar Jain, HJS) 
        Registrar (S/A)/Secretary, 
       High Court Legal Services Committee, 
        High Court Allahabad 


